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'CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH
APPLICATION No, _ 379/87(F) COMMERCIAL COMPLEX, (BDA)
INDIRANAGAR,
: ANGALORE - .
TR BANGALORE-560 038
DATED ¢ Lz? 6-577
APPLICANT Vs RESPONDENTS
Shri S. Bhaskara Murthy The Secy, M/o Railways & another
TO

1. Shri S. Bhaskara Murthy
No. 5-6-1A, Nanappa Nagar
Hindupur
Andhra Pradesh

2. Col. V.K.K. Nair(Retd)
Rdvocate . : i
16, Hospital Road
- Shivajinagar L
Bangalore - 560 001 |
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/ M SUBJECT: SENDING COPIES OF ORDER. PASSED BY THE
I . BENCH IN APPLICATION NO,.___ 379/87(F)
] j%/ ) r ‘ -
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Please .find enclosed herewith the copy of the Order
passed by this Tribunal in the above said Application on '
5-6~87 i
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ENCL: As above,




INTHE CENTRAL ADMINISTRATIVYE
o ) TRIBUNAL ADDITIONAL BENCH,
BANGALORE

ORDER SHEET N
Application No 319 of 19877 (V)
Applicant Respondent
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Advocate for Applicant Advocate for Respondent

col VKK valy (‘Zﬁ Fa)

Date Office Notes Orders of Tribunal

5.6.1987 KSPUC/PSM

Applicant by Ccl. V.K.K, Nair,
Col. Nair in our opinion, very rightly
seaks leave to withdraw this application
with liberty reserved to approach this
Tribunal after a %m:l decision is
rendered by the atthority to the legal

notics issued on 17.12,1986, Permission

sought for is granted, Application is

rej=cted as withdrawn,
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VICE CHAIRMAN MEMBER (A)
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